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PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

COURT NO. 4
(DIVISION BENCH-4)
HON'BLE MR. JUSTICE PRADEEP NANDRAJOG

HON'BLE MS. JUSTICE VEENA BIRBAL

4863/2012

5636/2011

5646/2011

5666/2011

DEEN DAYAL UPADHYAYA
HOSPITAL REPRESENTED BY
ITS MEDICAL SUPERINTENDENT
& ORS.

VS. MAHESH BHARDWAJ & ORS.

GOVT. OF NCT OF DELHI & ORS.

VS. DR. YOUSUF JAMAL

GNCT OF DELHI AND ORS
VS. RAIS-UR-REHMAN

GNCT DELHI AND ORS
VS. RAJNI SUSHMA

COURT NO.31

EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M

1. CRL.A 683/1999
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4356/2012
20268-20269/2012

1190/2012
4256/2012
17660-61/2012

1191/2012
4258/2012
17651-52/2012

1543/2012
5461/2012
17656-57/2012

1544/2012
5463/2012
17658-59/2012

PARDESI
VS. STATE OF DELHI

SATEESH JAIN
VS. CVCIGP II EMPLOYEES
ROSE HILL LTD.

M/S SURYA VINAYAKA
INDUSTRIES LTD. & ORS.
VS. CVCIGP II EMPLOYEES
ROSE HILL LTD. & ANR.

M/S SURYA VINAYAKA
INDUSTRIES LTD. & ORS.
VS. CVCIGP II CLIENT ROSE
HILL LTD. & ANR.

M/S SURYA VINAYAKA
INDUSTRIES LTD. & ORS.
VS. CVCIGP II CLIENT ROSE
HILL LTD. & ANR.

M/S SURYA VINAYAKA
INDUSTRIES LTD. & ORS.
VS. CVCIGP II CLIENT ROSE
HILL LTD. & ANR.

ZUBEDA BEGUM
SANA ANSARI
PAWAN K. BAHL
HARISH KUMAR
KAMAL SINGH

AVNISH AHLAWAT
LATIKA CHAUDHARY
K.K. SHARMA

AVNISH AHLAWAT
LATIKA CHAUDHARY
K.K. SHARMA

AVNISH AHLAWAT
LATIKA CHAUDHARY
K.K. SHARMA

K.B. ANDLEY
M. SHAMIKH
M.N. DUDEJA
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15. CRL.A 58/2001
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1545/2012
5465/2012
17654-55/2012

1546/2012
5467/2012
17662-63/2012

4215/2012
19781/2012

4216/2012
19783/2012

4217/2012
19786/2012

4218/2012
19788/2012

4219/2012
19790/2012

4220/2012
19793/2012

PRESENT :

TOTA RAM @ BONI

PRONOUNCEMENT OF JUDGEMENTS (APPLT. JURISDICTION)

M/S SURYA VINAYAKA
INDUSTRIES LTD. & ORS.

VS. CVCIGP II EMPLOYEE ROSE
HILL LTD. & ANR.

M/S SURYA VINAYAKA
INDUSTRIES LTD. & ORS.

VS. CVCIGP II EMPLOYEES ROSE
HILL LTD. & ANR.

SANJAY JAIN & ORS.
VS. CVCIGP II EMPLOYEES ROSE
HILL LTD. & ANR.

SANJAY JAIN & ANR.
VS. CVCIGP II EMPLOYEES ROSE
HILL LTD. & ANR.

SANJAY JAIN & ORS.
VS. CVCIGP II CLIENT ROSE
HILL LTD. & ANR.

SANJAY JAIN & ORS.
VS. CVCIGP II EMPLOYEES ROSE
HILL LTD. & ANR.

SANJAY JAIN & ANR.
VS. CVCIGP II CLIENT ROSE
HILL LTD. & ANR.

SANJAY JAIN & ANR.
VS. CVCIGP II CLIENT ROSE
HILL LTD. & ANR.

MR. SHAAD ANWAR WITH MR. MANOJ AGARWAL, ADVOCATES

FOR THE PETITIONERS IN CRL.M.C 4356/2012

MR. U.U. LALIT, SR. ADVOCATE WITH MR. VINEET MALHOTRA,
MR. VIKAS ARORA AND MR. AMAN KHAN, ADVOCATES FOR THE
PETITIONERS IN CRL.M.C 1190/2012, 1191/2012, 1543/2012,
1544/2012, 1545/2012, 1546/2012, 4215/2012, 4216/2012,
4217/2012, 4218/2012, 4219/2012, 4220/2012

MR. SANDEEP SETHI, SR. ADVOCATE WITH MR. NEERAJ SHARMA,

MS. ROOPALI SINGH AND MS. ANJALI AGGARWALA,
ADVOCATES FOR THE RESPONDENTS

SANDEEP SHARMA

16. CRL.A 339/2000

17. CRL.A 338/2000

HIGH COURT OF DELHI
14TH FEBRUARY, 2013

VS. THE STATE

RAMESH KUMAR
VS. THE STATE

RAVINDER SINGH
VS. THE STATE

SAURABH SHARMA

AJAY VIR SINGH JAIN
ATUL AGARWAL
DEEPAK JAIN

U.R. BOKADIA

APPELLANT IN PERSON

M.N. DUDEJA
MAHENDRU K. MISHRA

REGISTRAR (LISTING)



15.02.2013

1. CS(CS) 2395/ 2009

I. A 17007/2012

2. CS(0S) 2396/ 2009

>>>> >

CRL
I. A 2360/2011
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7244/ 2009
7245/ 2009
7246/ 2009
7656/ 2009
12538/ 2009
2375/ 2010

.M A 5013/2010

CS(0S) 2397/ 2009

8984/ 2009

12521/ 2009
16941/ 2009
16942/ 2009
16943/ 2009
5394/ 2010

9104/ 2010

11438/ 2010
13833/ 2010
13834/ 2010

FOR PRONOUNCMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 5

HON'BLE MR. JUSTICE §S. RAVINDRA BHAT

HON'BLE MS. JUSTICE HIMA KOHLI

HON'BLE MR. JUSTICE MANMOHAN SINGH

FOR PRONOUNCEMENT COF JUDGVENT

MRS. NARI NDER PAL KAUR CHAW.A
Vs. MRS. JOG NDER KAUR CHAW.A
AND ORS

MRS. NARI NDER PAL KAUR CHAW.A
Vs. SH MANJI T SI NGH CHAW.A

MRS. NARI NDER PAL KAUR CHAW.A
Vs. SH R K SINHA AND CRS
EC+
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PLAI NTI FF I N PERSON
R M BAGAI , RAJAT NAVET
JI TENDER RATTA

PLAI NTI FF I N PERSON
CHAWLA, MOHI T BAKSHI , VED
PRAKASH SHARMA, RAJAT NAVET
JI TENDER RATTA

PLAI NTI FF I N PERSON, R M
BAGAI , MOHI T BAKSHI , RUCHI R
M SHRA, VED PRAKASH, RAJAT
NAVET, MUKESH KUVAR TI WARI
JI TENDER RATTA
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